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ANDAMA.N AND NIOOBAR ADMINISTRATION 
Chief Oommissioner's Secretariat 

NOTIFICATION 

Port Blair, the 27th May, 1977/Jyaistha 6, 1899 

No. l0S/77fF. No. 15-22'2/76-J. I.-In exercise of the p owe rs 
conferred bv sub-section (1) of section 3 of the Andaman and 
Nicobar Islands (Prorec uon of Aboriginal Tribes) Regulation, 
1956 (Regulation 3 of 1956), the Chief Commissioner, Andamao 
and Nicobar Islands, hereby makes t h> following amendment to 
the Notification No. AN PATRj3 (l}1l dated the 2nd April, 1957 
and p ubl isb ed in A & N. Gaz et t e Extra-ordinary No.3 dated 
tbe 2nd April, 1~5 7, as a m eudsd by Notification No. 62/72/ F. No. 
81-9/71.71.J. (I) dated the ;Wth April, 1972 published in the Andaman 
and Nicobar Gazette, Extraordinary No. 51 dated the 2{)th April, 
1972, namely:- 

AMENDMENT 

In the said Notification. under A mendmen t No. 1. the follo­ 
wing en tries sb a l l be subs ti tilted for the existi ng entries against 
"latitude"- 

.. Between latitude 100 34 min utes .N orth and 100 45 minutes 
JO seconds North". 

By Order, 
K. K. Warriar, 

Assist ant Secretary ( Gen.) 


